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' The Deputy Minister of Rallways
and Transport (Shri Alagesan): There
is no loss; perhaps, there is a gain.

DevELOPMENT OF ToBacco

*“492. Shri Amjad Ali: Will the Min-
ister of Food and Agriculture be pleas-
ed to state:

(a) whether any scheme for the
development of tobacco for inclusion
in the Second Five Year Plan is in
hand;

(b) whether the recommendations
of Planning Sub-Committee of ihe
Indian Central Tobacco Committee in
this connection have been received;
and

. (c¢) if so, the action taken thereon?

The Minister of Agriculture (Dr.

P. S. Deshmukh): (a) Yes,
(b) Yes.

) (c) Proposals about tobacco develop-
ment for inclusion in the Second Five
Year Plan are still under the con-
sideration of Government,

Shri Amjad Ali: Have the State
Governments been given any direc-
tion in order to see that tobacco
cultivation is taken up seriously?

Dr. P, S, Deshmukh: We are inore
anxiéus td reduce the acreage.

SEa FREIGHT ON IRON ORE

*493. Shri Deogam: Will the Minis-
ter of Transport be pleased to state:

(a) whether it is a fact that the
Calcutta .Continental Lines increased
the freight on Iron Ore by 5 shillings
some time in November, 1954 and by
another 2} shillings on the 7th Janu-
ary, 1955 without notice to the Trade;

(b)_ whether it is a fact that cwing
to the inability to use trampers
freight for the deferred rate, Incian
shippers cannot compete in C.LF.
cost in the consuming countries; and

(c) it §o, the steps taken by Govern-
ment in the matter?
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The Deputy Minister of Railways
and Transport (Shri Alayesan): (a)
Yes, Sir, It is understood that no
notice was given by the Conference
about these increase as it is custom-
ary for them to give such notice in
respect Ot general increases and not in
respect of increases fcr individual
commodities;

(b) Trampers freight rates vary
from time to time depending upon the
market whereas Conference rates uare
fixed over a period of time. It cannot
therefore, be said tha. trampers
freight rates will always be cheaper
and will go to reduce the C.I.F. cost
in the consuming countries.

(c) The Government have taken up
the question of abolishing the deferred
rebate system on shipmenfs of iron
ore from Calcutta with the Calcutta
Continental Conference and it is now
understood that the Conference have
since abolished the deferred rebate
system and introduced a nett rate
system, )

STAFF OF PANAGARH AIR Bask

*494, Shrimati Ia Palchouchury:
Will the Minister of Communications
be pleased to state:

(a) whether Government have re-
ceived any Memorandum dated the
3rd December 1954 from tihe (eneral
Secretary, Aero Employees’ Union,
West Bengal, Calcutta Airport, Dum
Dum, in regard to the equipment #nd
staff of the Panagarh Air Base: and

(b) if so, the action taken thereon?

The Deputy Minister of Communi-
cations (Shri Raj Bahadur): (a) Yes.

(b) The representation is under
consideration.

Shrimati Nla Palchoudhury: May 1
know whether the staff of the Pana-
garh air base are registered urder the
Factories Act and whether they are
not people privileged to get all the
facilities that they are entitled to
under that Act?

Shri Raj Bahadur: So far as we are
concerned, there is only one perma
nent emplcyee who has been posted
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there, ang apart from him, all cthers
are work-charged.

Shrimati Ila Palchoudhury: May I
know whether Government would
consider absorbing the staff in some
other air base or in the Hindustan
Aircraft Factory?

Shri Raj Bahadur: That depends vn
the avenues of absorption &vailable
to the Government,

Shrimati Ha Palchoucdhury. May I
know whether the equipiment includ.
ing aircraft in this air base cannot be
usefully utilised by the Indiun avia-
tion industry and if not why mo.?

Shri Raj Bahadur:
thoroughly gone into over a long and
protracted period of time. We have
come irresistibly to the ‘conclusion
that it is not feasible because the
Curtis Commandos have been fcund
unsuitable for our purpose both as
freighters and passenger carriers. The
average’ load of a Commando is about
50 per cent more than a Dakota, but
the petrol consumption is 100 per cent
higher and safety factor is not as
satisfactory and as desirable as it
should be.

WRITTEN ANSWERS TO QUES-
TIONS

TourisM

*456. Shri S. N. Das: Will the Min-
ister of Transport be pleased to state:

(a) whether the question of internal
tourism has been examined or is be-
ing examined by Government for de-
veloping and providing facilities to
pilgrims and for youths and workers
on holidays; and

(b) whether any survey in this con-
nection has been held or is proposed
to be held?

The Parliamentary Secretary to the
Minister of Rallways and Transport
(8hri Shahnawaz Khan): (a) and (b).
The question of developing internal
tourism which inter-alia includes pro-
vision of better facilities to pilgrims,
youths and workerc on holidays, is
under examination.
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MINING Accmm AT PARASIA

457 J Sardar Hukam Singh:
| Shri P, C. Bose:

Will the Minister of
pleased to state:

Labour be

(a) whether an enquiry has been
conducied into the tragic disaster in
the colliery at Parasia in Madhya Pra-
desh on the 10th December, 1954;

(b) if so, whether Governmernt have
considered the report; and

(c) whether there was any negli-
gence on the part of the Company?

'The Minister of Labour (Shri
Shandubhai Desal): (a) to (c). A
Court of Inquiry has been set up to
inquire into the causes uf and the
circumstances attending the accident
and the inquiry is still continuing.
Findings of the Court have not yet
been received.

VACANCIES ON THE SOUTHERN
RAiL way

*460. Shri Keshavaiengar: Will the
Minister of Rallways be pleased to
state:

(a) how many vacancies on the
erstwhile Mysore Railway have beem
held to be “Mysore Rallway vacan-
cies” even after the integration;

(b) the categories in which these
vacancies have arisen; and

(c) whether such reservations apply
to Gazetted posts as well?

The Deputy Minister of Rallways
and Transport (Shri Alagesan): (a)
146 permanent vacancies in non-
gazetted posts, which existed on the
éx-Mysore State Rallway on 14-4-1951,
i.e. the formation of the Southern
Railway, have been treated as ex-
Mysore State Railway vacancies for
purposes of confirmation of ex-Mysore
State Railway staff;

(b) A statement showing the vacan-
cies category-wise is placed on the
Table of the House [See Appendix III,
annexure No. 30); and





